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MINUTES OF  THE MEETING NO.08 (2015-16) OF EXPORT FACILITATION COMMITTEE (EFC)   

HELD ON   22.01.2016 AT 3.00  PM   AT UDYOG BHAWAN, NEW DELHI UNDER THE 

CHAIRMANSHIP OF SHRI  D.K. SINGH,  ADDITIONAL  DIRECTOR GENERAL OF FOREIGN 

TRADE, DGFT. 

The following were present in the Meeting:- 

 

Sl. 

 No.  

Name Designation  Department/ 

Ministry 

E-mail Address  

1. Shri D.K Singh Addl. DGFT DGFT dksingh@nic.in Chairman 

2. Shri Anand  

Krishna 

DIG of Forest 

(SU) 

MoEF&CC sudivision@gmail.com 

anand1958@gmail.com 

Member 

3. Shri R.K. Trivedi 

 

Dy. 

Commissioner 

(Q&C) 

DAC Seed 

Division 

rk.trivedi@nic.in Member 

4 Dr. D.K. 

Srivastava 

DAC Seed 

Division 

DAC Seed 

Division 

dilipkumarsrivastava@nic.in Member 

5 Shri R.K. Sethi  GM(CF) IOCL sethirk@indianoil.in Member 

6 Shri S. Bhar  ST(SM) IOCL s-bhar@indianoil.in Member 

 

In attendance  

Shri Sanjay Kumar Tiwari               Dy. DGFT 

Shri Vinod Kumar Sharma    FTDO 

 

mailto:dksingh@nic.in
mailto:sudivision@gmail.m
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MINUTES OF  THE MEETING NO.08 (2015-16) OF EXPORT FACILITATION COMMITTEE (EFC)  HELD ON 

22.01.2016 AT UDYOG BHAWAN, NEW DELHI UNDER THE CHAIRMANSHIP OF SHRI  D.K. SINGH,  

ADDITIONAL  DIRECTOR GENERAL OF FOREIGN TRADE, DGFT. 

S. 

No 

Name of the Firm and                           

File No. of DFFT 

Item for Export, Quantity 

and FOB Value 

Date of 

receipt of 

application 

Status 

1. M/s. SDS Ramcides 

CorpScience Pvt. Ltd., 

Chennai 

F.No.01/91/110/29/AM16/

EC 

Allwin Wonder, Allwin 

Top, Allwin Legume, 

Allwin Elixer and Allwin 

Gold 

547.500 MT 

USD 4354000 

27.05.2015 Deferred due to want of NOC from 

Ministry of Chemicals and Fertilizers.   

Department of Fertilizers vide O.M. No. 

13033/6/2012-JV/MPR dated 06.11.2015 

has rejected the application as firm has 

failed to prove that the primary sourced  

material is non-subsidized. The firm 

again approached DOF for re-consideration 

of their proposal with copy of this 

Directorate.   

2. M/s. Horticultural Impex 

Dehradun. 

F.No.01/91/110/53/AM16/

EC 

 Ceudrus Deodara 

(Forestry Tree Seed) 10 MT 

USD 160425 

25.09.2015 Deferred for want of NOC/comments from 

MOEF&CC. MOEF&CC has further 

sought comments of NBA  which are 

awaited.  

3. M/s. Chitale Genus  ABS 

(India) Pvt Ltd. 

F.No.01/91/110/62/AM16/

EC 

 10000 doses of Frozen 

Bovine Semen 

FOB USD 16700 

 

17.09.2015 Deferred for want of NOC/comments from 

Department of Animal Husbandry Dairying 

and Fisheries. Representative of  D/o 

AH&D during meeting held on 04.01.2016 

informed that the proposal has been 

approved by the Committee. However, 

written communication is still awaited.  

4. M/s. Saqalani Traders, 

Khatima Udham Singh 

Nagar 

F.No.01/91/110/63/AM16/

EC 

 300 Cows 

USD 12,007,703 

 

23.09.2015 Rejected as per the comments of 

Department of Animal Husbandry Dairying 

and Fisheries.  

5. M/s. Sukaso Ceracolors 

Pvt Ltd., 

F.No.01/91/180/05/AM16/

EC 

 Zircomat 5 Micron/325 

Mesh Powder (Ceramic 

Opecifier) 1000 MTs 

USD 11,63,000 

17.11.2015 Deferred due to want of comments from 

Ministry of Mines. Reminder sent on 

13.01.2016 and 20.01.2016. Ministry of 

Mines has informed that they have also 

sought views of Department of Atomic 

Energy. 

Department of Atomic Energy has given 

their views/comments vide their letter No. 

06/I-A/91/2015-SSSD/16607 dated 

04.12.2015.    

6. M/s. Hari Enterprises, 

Kutch, Gujarat 

F.No.01/91/110/71/AM16/

EC 

 Washed Silica Send 20,000 

MT (16-80Mesh) 10,000 

MT (30-80Mesh)  FOB 

USD 4,60,000  FOB USD 

2,50,000   

20.10.2015 Deferred due to want of comments of M/o 

Mines pending since 03.11.2015 despite  

repeated reminders and last on 

20.01.2016. Ministry of Mines has sought 

views / comments of respective State 

Governments and Indian Bureau of  Mines 

which are reported to be awaited. 
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7. M/s. S.B Traders, 

 Darjeeling West Bengal 

F.No.01/91/110/73/AM16/

EC 

Non Basmati Rice Paddy 

other than seed Quality 

10,000 MTs 

FOB INR 145000000/- 

30.10.2015 (i) Approved in view of views of 

Department of Agriculture (Seed Division) 

during EFC meeting. The representatives 

of DAC during meeting opined that an 

undertaking from the signatory authority of 

firm should be taken that the  material 

proposed to be exported is strictly not Seed 

material/Planting material. Further it is not 

Breeder Seed/ Foundation Seed/ Certified 

Seed and does not include any type of wild 

species/ germ-plasm.   

(ii) The approval is subject to removal of 

deficiency by the Firm including less fee, 

authenticated copy of  export order etc. 

(iii) Authorisation letter to be issued on 

receipt of written communication from 

DAC(Seed Div.)  

8. M/s. Anurag Trading, 

Jogbani Araria  Bihar. 

F.No.01/91/110/78/AM16/

EC 

Non Basmati Rice Paddy 

other than seed Quality 

4500 MTs 

FOB INR 5,70,00000 

30.10.2015 Approved. Same as per comments at                 

Sl. No. 7(i) & (iii) 

9. M/s. Sublakshmi Traders, 

Araria  Bihar. 

F.No.01/91/110/79/AM16/

EC 

Non Basmati Rice Paddy 

other than seed Quality 

3100 MT 

FOB INR 46,50,00000 

03.11.2015 Approved. Same as per comments at                

Sl. No. 7(i) & (iii) 

10. M/s. Heritaze Enterprise 

F.No.01/91/110/75/AM16/

EC 

Compound De Fertlizer 

250 MTs 

FOB USD 125000  

20.10.2015 Approved in view of NOC  from 

Department of Fertilizer vide their O.M. 

No. 25011/2/2015-MPR dated 12.01.2016. 

11. M/s. Sejuti International, 

North 24 Parganas (West 

Bangal) 

F.No.01/91/110/83/AM16/

EC 

140 Milk Cows 

USD 7735000 

 

10.11.2015 Rejected in view of comments of 

Department of Animal Husbandry, dairying 

& Fisheries vide their O.M.No. 102-

68/2014-Trade dated 19.01.2016. The firm 

may however, approach DAHD&F to clear  

deficiencies including, :lack of approval of 

the concerned State Government /NOC, 

purpose of export of cows to Bangladesh 

alongwith approval of NBA. 

12. M/s. Feather Infotech Pvt. 

Ltd., New Delhi 

F.No.01/91/110/51/AM16/

EC 

Petrocarpus Santalinus  

310 MT 

FOB Rs. 18600000/- 

20.08.2015 Rejected in view of comments of 

representative of MOEF&CC  that export 

of Petrocarpus Santalinus  in round logs 

from is not allowed.  
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13  M/s Devang Holding Pvt. 

Ltd.,  New Delhi 

F.No.01/91/110/81/AM16/

EC 

Redsenders, Orchids, and 

Dactylashiza Hatagirea 

13.11.2015 Deferred  due to want of comments from 

MOEF&CC.  MOEF&CC vide letter date 

28.12.2015 has sought  comment of NBA 

and Wild Life.   

Additional information regarding COO 

from the firm  is awaited.   

 

14. M/s Raja Export, Kolkata 

F.No.01/91/180/104/AM16

/EC 

40 MT  

Shankha Churi (Unfinished) 

Shankha Churi (Fineshed) 

and Sea-Shell (Poliched) 

Musical Shankha FOB 

Value 

USD  63,000  

16.11.2015 Deferred  due to want of comments from 

MOEF&CC.  MOEF&CC vide their letter 

No. 5-1/2014/SU dated 08.12.2015 has 

sought comments of Wildlife Division 

MOEF&CC which are awaited. 

15. M/s  Narsingh Hospitality 

Service,  Kolkata 

F.No.01/91/180/109/AM16

/EC 

16000 MT Swarana Rice 

Paddy 

FOB Value 

Rs. 2240,00,000 

03.11.2015 (i) Approved in view of the views of 

Department of Agriculture (Seed Division) 

during EFC meeting. The representatives 

of DAC opined that an undertaking from 

the signatory authority of firm should be 

taken that the  material proposed to be 

exported is strictly not Seed 

material/Planting material. Further it is not 

Breeder Seed/ Foundation Seed/ Certified 

Seed and does not include any type of wild 

species/ germ-plasm.   

(ii) The approval is subject to removal of 

deficiency by the Firm including less fee, 

authenticated copy of  export order etc. 

(iii) Authorisation letter to be issued on 

receipt of written communication from 

DAC(Seed Div.) 

16 M/s  Om Sai Trading, 

Gopalganj, Bihar 

F.No.01/91/180/114/AM16

/EC 

1500 MT  

Basmati  Rice in Husk 

FOB Value 

Rs. 15000 PMT 

09.11.2015 (i) Rejected in view of the views of 

representatives of Department of 

Agriculture (Seed Division) during EFC  

meeting.  

(ii) Rejection letter to be issued on receipt 

of written communication from DAC(Seed 

Div.) 

17 M/s Bhagwati Traders, 

Sitamarhi, Bihar 

F.No.01/91/110/84/AM16/

EC 

Non-Basmati Rice N Husk 

5000 MT  

Rs. 15000 PMT 

24.11.2015 -Do- 

18 M/s Bhawani Traders, 

Sitamarhi, Bihar 

F.No.01/91/110/85/AM16/

EC 

Non-Basmati Rice N Husk 

21000 MT  

Rs. 15000 PMT 

24.11. 2015 -Do- 



5 
 

19 M/s  PHI Seeds Pvt. Ltd., 

Hyderabad, Telangana  

F.No.01/91/110/86/AM16/

EC 

4585  MT  

Pioneer Brand Hybrid Rice 

Seeds to various destination 

FOB Value 

USD 91,70,000  

14.12.2015 Deferred due to want of comments/NOC 

from Ministry of Agriculture and Farmers 

Welfare. 

20. M/s  SGS Minerals Pvt., 

Ltd. 

F.No.01/91/180/119/AM16

/EC 

5,00,000 MT Bauxite 

FOB Value 

USD 70-80 PMT 

 

11.12.2015 Deferred due to want of comments/NOC 

from Ministry of Mines. Ministry of Mines 

has sought views / comments of respective 

State Governments and Indian Bureau of  

Mines which are reported to be awaited. 

21 M/s  B.V. Mallesappa and 

Co. Karnataka 

F.No.01/91/110/87/AM16/

EC 

10 MT  

Onion Seed (Rampur) 

FOB Value 

USD  1,20,000  

17.12.2015 Approved as per recommendation of DAC 

vide O.M. No. 1-78/2015-SD.IV (207
th
 

EXIM-3) dated 12.01.2016. 

22 M/s Rover Cement Pvt. 

Ltd., Thiruvanatahapuram 

 F.No.01/91/171/AM15/EC 

 CEMSAND Supergrade 

Ready Mix Dry Plasters 

27.11.2015 Deferred in view of pending details from 

the applicant relating to product 

composition, its form (dry or wet), ratio of 

ther ingredients to river sand in the admixer 

etc. and also 

Comments from MEA with respect to 

special dispensation given to Maldives for 

export of river sands received  

23 M/s  Cairn India Ltd., 

Mumbai 

F.No.01/91/110/95/AM16/

EC 

3 Cargoes of  600,000 bbls 

FOB Value 

USD  600 millions 

28.12.2015 Deferred. The representatives of IOCL 

during meeting explained that as per the 

current policy of the Government, export of 

Crude Oil can not be allowed. However, a 

final view will be taken by MOPNG. 

Chairman asked the IOCL representatives 

to submit their views in writing.  As the 

matter is sub- judice and listed for hearing 

on 04.02.2016 before Hon’ble High Court 

of Delhi, the IOCL was requested to submit 

their written comments expeditiously.  

Comments of Ministry of Petroleum and 

Natural Gas called far on 31.12.2015 are 

awaited despite reminder sent on 

13.01.2016. 

24 M/s. Kerala Forest 

Development Corporation 

Ltd., Kottayam Kerala 

No.05/30/162/223/AM14/E

C 

500 Kg. Sandalwood oil 

FOBUSD 11,94,267 

31.10.2013 As no response received from Kerala 

Forest Development Corporation despite 

eight reminders, EFC decided to close the 

case. 

25  M/s  East West Seed India 

Pvt. Ltd., Mumbai 

F.No.01/91/110/88/AM16/

EC 

1 MT  

Onion Seed variety Prema 

FOB  value USD 54000.00 

18.12.2015 Approved as per recommendation of DAC 

vide O.M. No. 1-76/2015-SD.IV (206
th
 

EXIM-10-12) dated 16.12.2015.  

26  M/s  East West Seed India 

Pvt. Ltd., Mumbai 

F.No.01/91/110/89/AM16/

EC 

5 MT  

Onion Seed variety Prema 

FOB  value USD 270000.00 

18.12.2015 Approved as per recommendation of DAC 

vide O.M. No. 1-76/2015-SD.IV (206
th
 

EXIM-10-12) dated 16.12.2015.  
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27  M/s  East West Seed India 

Pvt. Ltd., Mumbai 

F.No.01/91/110/90/AM16/

EC 

1 MT  

Onion Seed variety Prema 

FOB  value USD 63000.00 

18.12.2015 Approved as per recommendation of DAC 

vide O.M. No. 1-76/2015-SD.IV (206
th
 

EXIM-10-12) dated 16.12.2015. It may be 

noted that the firm has applied for export to 

Afghanistan while DAC issued NOC for 

Pakistan. This may be clarified by DAC. 

28  M/s  East West Seed India 

Pvt. Ltd., Mumbai 

F.No.01/91/110/91/AM16/

EC 

2 MT  

Onion Seed variety Prema 

FOB  value USD 126000.00 

18.12.2015 Approved as per recommendation of DAC 

vide O.M. No. 1-76/2015-SD.IV (206
th
 

EXIM-10-12) dated 16.12.2015.  

29  M/s. BASF India Limited, 

Mumbai 

F.No.01/91/110/92/AM16/

EC 

200,000 Kgs of Liberal- 

different grade FOB  value 

USD 1077,000 

21.12.2015 Deferred due to want of comment/NOC 

from DAC. 

30  M/s Chamong Tee Exports 

(P) Ltd., Kolkata 

F.No.01/91/110/93/AM16/

EC 

(sample for Lab. analysis 

purpose) 

Glass Jar with Tea Leaf, 

Glass Jar with soil, Glass Jar 

with water , Glass Jarwith 

roots, Glass Jar with soil 

dust, Air Pump and Tea 

Magazine   

22.12.2015 Deferred due to want of comment/NOC 

from DAC. 

31  M/s  Vasavi Seeds 

Vellary, Karnataka 

F.No.01/91/110/94/AM16/

EC 

15,350 kg Onion Seed 

variety Prema FOB  value 

USD 144811.32 

09.12.2015 Deferred due to want of comment/NOC 

from DAC. 

32  M/s. Bharat Nursery Pvt.  

Ltd., Kolkata 

F.No.01/91/180/95/AM16/

EC 

752 MT certified Jute Seeds 

cv.   J.R.O.-524 

with FOB value USD 

8,48,120.00 

18.11.2015 

04.01.2016 

Approved in view of NOC from DAC vide 

their O.M. No. 1-78/2015-SD.IV (207
th

 

EXIM-1B (vii)) dated 12.01.2016 for 

export of 376 MTs (50% of 752 MTs) of 

Jute Seed. 

33  M/s Ripuraj Agro Pvt. 

Ltd., Champaran Bihar 

F.No.01/91/110/96/AM16/

EC 

50000 MT Paddy (Non 

Basmati Rice in Husk) other 

than seed quality with FOB 

value USD 12432024.16 

29.12.2015 (i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC.  

34  M/s Adarsh Traders 

Champaran Bihar 

F.No.01/91/110/97/AM16/

EC 

15000 MT Paddy (Non 

Basmati Rice in Husk) other 

than seed quality  

with FOB value USD 

3625377.6 

29.12.2015 -Do- 
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35  M/s Ma Laxmi Traders., 

Champaran Bihar 

F.No.01/91/110/98/AM16/

EC 

20000 MT Paddy (Non 

Basmati Rice in Husk) other 

than seed quality  

with FOB value USD 

4833836.86 

31.12.2015 (i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

36  M/s Om Sai Trading  

Gopalganj Bihar 

F.No.01/91/180/114/AM16

/EC  

1500 MT Non Basmati Rice 

HuskSwarna Rice Paddy, 

with FOB value Rs. 15000 

PMT  

04.01.2016 -Do- 

37  M/s Bharat Agro Overseas 

(India), New Delhi  

F.No.01/91/110/103/AM16

/EC  

80,000 kgs Onion Seed (N-

53) with FOB  value USD 

2,80,000 

04.01.2016 Approved as per recommendation of DAC 

vide O.M. No. 1-76/2015-SD.IV (206
th
 

EXIM-11) dated 16.12.2015 

38  M/s Rajeshwari Agencies 

Bellary Karnataka 

F.No.01/91/110/114/AM16

/EC   

42000 kgs Onion Seed 

variety Bombay Red and 

Onion Seed variety Rampur 

Red   

With FOB value USD 

3,15,000 

04.01.2016 Approved as per recommendation of DAC 

vide O.M. No. 1-78/2015-SD.IV (207
th
 

EXIM-2) dated 12.01.2016. 

39 M/s. Sukaso Ceracolors 

Pvt Ltd., 

F.No.01/91/180/124/AM16

/EC 

 1500 MTs of ZIRCOMAT 

5 Micron /325 Mesh Powder 

(Ceramic Opacifier) 

With FOB value USD 

1,824,400.00 

31.12.2015 Deferred due to want of NOC/comments 

from Department of Atomic Energy and 

Department of Mines. 

 

40  M/s. Udayan Kumar Mitra 

North 24 Pargana, West 

Bengal 

F.No.01/91/180/132/AM16

/EC 

400 MT certified Jute Seeds 

cv.   J.R.O.-524 (Nabin) 

(Certified)  

with FOB value  

96.00 /kg per unit 

30.12.2015 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-78/2015-SD.IV 

(207
th

 EXIM-1B (iv)) dated 12.01.2016 has 

given their NOC for export of 200 MTs 

(50% of 400 MTs) of Jute Seed. 

41  M/s. Jyoti Biotech Pvt. 

Ltd., Kolkata 

F.No.01/91/180/96/AM16/

EC  

586 MT certified Jute Seeds 

cv.   J.R.O.-524  

with FOB value USD 

616842.00 

16.11.2015 

28.12.2015 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-78/2015-SD.IV 

(207
th
 EXIM-1B (viii)) dated 12.01.2016 

has given their NOC for export of 293 

MTs (50% of 586 MTs) of Jute Seed. 

42  M/s. Devgiri Agro 

Products Pvt Ltd., Kolkata 

F.No.01/91/110/105/AM16

/EC  

600 MT certified Jute Seeds 

cv.   J.R.O.-524 

with FOB value USD 1.85 

(Approx) 

05.01.2016 

 

 

Deferred due to want of NOC/comments 

from DAC. 

43  M/s. Devgiri Agro 

Products Pvt Ltd., Kolkata 

F.No.01/91/110/105/AM16

/EC  

600 MT certified Jute Seeds 

cv.   J.R.O.-524 

with FOB value USD 1.85 

(Approx) 

05.01.2016 

 

 

Deferred due to want of NOC/comments 

from DAC. 
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44  M/s. S.K. Enterprise 

Kutch Gujarat 

F.No.01/91/110/99/AM16/

EC   

800 MT Silica Sand AFS -

30/AFS 40 

 with FOB value USD 

4,56,00 

05.01.2016 

 

 

Deferred due to want of NOC/comments 

from Ministry of Mines.  Ministry of Mines 

has  informed that comments will be sent 

shortly on this case. 

45  M/s Safal Seed & Biotech 

Limited  Jalna 

F.No.01/91/110/100/AM16

/EC   

11,000 kgs Onion Seed 

Bombay Red with FOB  

value USD 99,000 

06.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM-13) dated 16.12.2015. 

46  M/s Safal Seed & Biotech 

Limited  Jalna 

F.No.01/91/110/101/AM16

/EC   

16,500 kgs Onion Seed 

Bombay Red with FOB  

value USD 1,48,500 

06.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM-14) dated 16.12.2015 

47  M/s Jai Hanuman Wood 

Works  Bangalore 

F.No.01/91/110/119/AM16

/EC   

3 MT of Value added 

product (handicrafts) of Red 

Sanders Parts of various 

sizes of Furniture, Red 

Sanders Round Beads of 

various sizes and Red 

Sanders Chips for FOB 

value of USD 110000.00   

06.01.2016 

 

 

Deferred due to want of comments / NOC 

from MOEF&CC. The case to be processed 

on file if response comes from MOEF&CC 

48  M/s Gopal Das Pawan 

Kumar, Siddharth Nagar 

UP 

F.No.01/91/110/115/AM16

/EC   

5 MT Paddy (Non Basmati 

Rice in Husk) (other than 

seed quality)  

with FOB value 14,000/- per 

MT 

29.12.2016 

 

 

(i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

49  M/s  Durga Seeds Farm 

(Regd)., Chandigarh  

F.No.01/91/110/117/AM16

/EC   

135 Tons Onion Seed 

(Nasik Red) with FOB  

value USD 924231.00   

08.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM-2) dated 16.12.2015. 

50  M/s  Durga Seeds Farm 

(Regd)., Chandigarh  

F.No.01/91/110/118/AM16

/EC   

135 Tons Onion Seed (N-

53) with FOB  value USD 

924231.00 

08.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM—1-B(xiv-a) dated 

16.12.2015. 

51  M/s Maa Ambey Traders 

Champaran Bihar 

F.No.01/91/110/116/AM16

/EC   

6000 MT Paddy (Non 

Basmati Rice in Husk) 

(other  than seed quality) 

with FOB value USD  

1450151.05   

11.01.2016 

 

 

(i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

52  M/s. Eagle Eye Imports & 

Export Chennai 

F.No.01/91/180/130/AM16

/EC   

52 MT Rice Bran with FOB 

value USD 22724.00 

30.12.2015 

 

 

Deferred due to want of comments / NOC 

from DAC (Trade Division). 
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53  M/s Maha Kali Traders 

Champaran Bihar 

F.No.01/91/110/107/AM16

/EC   

1000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 1,70,00,000/-   

08.01.2016 

 

 

(i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

54  M/s Maha Kali Traders 

Champaran Bihar 

F.No.01/91/110/113/AM16

/EC   

1000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 1,70,00,000/-   

08.01.2016 

 

 

-Do-. 

55  M/s Shree Balaji  Trading 

Champaran Bihar 

F.No.01/91/110/112/AM16

/EC   

1000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 1,50,00,000/-   

08.01.2016 

 

 

-Do-. 

56  M/s Shiv Traders 

Champaran Bihar 

F.No.01/91/110/106/AM16

/EC   

1000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 1,70,00,000/-   

08.01.2016 

 

 

-Do- 

57  M/s Shree Sai Trading, 

Raxaul, East  Champaran, 

Bihar 

F.No.01/91/110/110/AM16

/EC   

2000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 3,00,00,000/-   

08.01.2016 

 

 

-Do-. 

58  M/s Shiv Traders 

Champaran Bihar. 

F.No.01/91/110/111/AM16

/EC   

1000 MT other rice in husk 

(paddy or rough) other than 

seed quality with FOB value 

Rs. 1,70,00,000/-   

08.01.2016 

 

 

-Do- 

59 M/s. Tamil Nadu Minerals 

Limited Chennai. 

F.No. 

01/91/180/227/AM15/EC 

1000 MT  

Indian Standard Sand 

USD 700000 

21.11.2014 Deferred due to want of comments from 

Ministry Mines. Ministry of Mines has 

sought views / comments of respective 

State Governments and Indian Bureau of  

Mines which are reported to be awaited. 

60  M/s Ambika Seed, 

Company3,  Old Sabji 

Mandi, Delhi 

F.No.01/91/110/128/AM16

/EC   

40 MTs Onion Seeds 

Bombay Red     

FOB value USD 280000.00 

88 MTs Onion Seeds c.v. 

Nasik Red N-53, 

FOB value USD 466400.00 

15.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM—3) dated 16.12.2015. 

61  M/s Taneja  Seed, 

Corporation  Old Sabji 

Mandi, Delhi 

F.No.01/91/110/126/AM16

/EC   

45 MTs Onion Seeds 

Bombay Red     

85 MTs Onion Seeds c.v. 

Nasik Red N-53, 

FOB value USD 765500.00 

15.01.2016 

 

 

Approved as per recommendation of DAC 

vide their O.M. No. 1-76/2015-SD.IV 

(206
th

 EXIM—9) dated 16.12.2015. 



10 
 

62  M/s Anurag Trading, 

Jogbani, Bihar 

F.No.01/91/110/120/AM16

/EC   

7500 MT Paddy (Non 

Basmati Rice in Husk) 

(other than seed quality) 

with FOB value Rs. 

111000000/- 

13.01.2016 

 

 

(i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

63  M/s Dhan Laxmi Tsraders, 

Jogbani, Bihar 

F.No.01/91/110/123/AM16

/EC   

7500 MT Paddy (Non 

Basmati Rice in Husk) 

(other than seed quality) 

with FOB value Rs. 

100500000/- 

13.01.2016 

 

 

-Do-. 

64  M/s Dhan Laxmi Tsraders, 

Jogbani, Bihar 

F.No.01/91/110/124/AM16

/EC   

10000 MT Paddy (Non 

Basmati Rice in Husk) 

(other than seed quality) 

with FOB value Rs. 

150000000/- 

13.01.2016 

 

 

-Do- 

65  M/s Suvlaxmi Traders, 

Araria, Bihar 

F.No.01/91/110/125/AM16

/EC   

5100 MT Paddy (Non 

Basmati Rice in Husk) 

(other than seed quality) 

with FOB value Rs. 

76500000/-  

15.01.2016 

 

 

-Do- 

66  M/s Bharat Nursery  Pvt.  

Ltd., Kolkata 

F.No.01/91/180/137/AM16

/EC   

30 MT Onion Seed c.v. 

Nasik Red, Onion Seed c.v. 

keep long, Onion Seed c.v. 

Sukhsagar and Onion Seed 

c.v. Agri Found Dark Red  

 FOB  value USD 

281746.032  

30.12.2015 

 

 

Deferred due to want of comment/NOC 

from DAC. 

67 M/s Ripuraj Agro Pvt. Ltd., 

Champaran Bihar. 

F.No.01/91/110/132/AM16

/EC   

60000 MT Paddy (Non 

Basmati Rice in Husk) other 

than seed quality for  FOB 

value of USD 14909638.55 

21.01.2016 (i) Rejected in view of the views of the 

representatives of Department of 

Agriculture (Seed Division) during EFC 

meeting. 

(ii) Rejection letter to be issued  on receipt 

of  written communication from DAC. 

*** 


